
Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri A. Debbarma,                                                                                         

District and Sessions Judge, Agartala
747 185 932

2 Sri Gobinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
615 229 844

3 Sri Amarendra Kumar Singh,                                                                                             

ADJ., (Court No. 3), Agartala
0 134 134

4 Sri Yoginder Pal,                                                                                                  

ADJ., (Court No. 4), Agartala
839 211 1050

5 Sri Mridul Chakarborty,                                                                                        

ADJ., (Court No. 5), Agartala
173 291 464

6 Smti Sudipta Choudhury,                                                                                                           

Judge, Family Court, Agartala 
517 337 854

7 Sri V. P. Debbarma,                                                                                                               

Addl. Judge, Family Court, Agartala
522 378 900

8 Smt. Mou Banerjee,                                                                                              

CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
483 21 504

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
519 22 541

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
186 1243 1429

11 Sri Soumyo Bikash Das,                                                                                               

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala
117 1610 1727

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
192 757 949

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
134 1024 1158

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala 
24 769 793

15 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala (Vacant), 

charge remains with Smti Dorothy Jamatia,  JM., First Class-cum-Civil 

Judge (Jr. Div),Court No.1, Agartala

16 607 623

16 JM.,First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala (Vacant), 

charge remains with Smti.Deepa Bhattacharyya,  JM., First Class-cum-

Civil Judge (Jr. Div),Court No.5, Agartala

43 1090 1133

17 JM., First Class-cum-Civil Judge (Jr. Div), Court No. 4, Agartala (Vacant), 

charge remains with Smti Aparajita Singha, JM, First Class-cum-Civil 

Judge (Jr. Div), Court No. 6, Agartala

42 973 1015

18 Smti. Deepa Bhattacharyya,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),Court No.5, Agartala
38 1148 1186

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala 
38 1182 1220

5245 12211 17456

SI. No. Name of the Station Civil Criminal Total

1 Agartala 4206 11496 15702
4206 11496 15702

2 Family Court, Agartala 517 337 854
3 Addl. Judge, Family Court, Agartala 522 378 900

1039 715 1754

5245 12211 17456

Total

Grand Total

Total

West Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

Total

Station-wise pendency of Cases as on 31.12.2021



SI. No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri A. K. Nath,                                                                                                              

District and Sessions Judge, Udaipur
266 125 391

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
299 129 428

3 Smti  Sankari Das,                                                                                                        

Judge, Family Court, Udaipur
197 287 484

4 CJ (Sr. Div) & ASST. SJ., Udaipur, charge remains with Sri Subhra Nath, 

Chief Judicial Magistrate, Udaipur
215 50 265

5 Sri Subhra Nath,                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
74 253 327

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
32 278 310

7 Smti. Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
14 374 388

8  Smti. Archana Reang,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur
12 399 411

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
23 942 965

10  Smti Susmita Das,                                                                                                           

CJ (Jr. Div) -cum-JM First Class, Amarpur 
1 507 508

1133 3344 4477

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 912 1608 2520
2 Amarpur 24 1449 1473

936 3057 3993
3 Family Court, Udaipur 197 287 484

1133 3344 4477

Gomati  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

Total
Station-wise pendency of Cases as on 31.12.2021

Total

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     

District and Sessions Judge, Belonia
748 258 1006

2 Sri Uttam Hrishi Das,                                                                                                                            

Judge, Family Court, Belonia
137 122 259

3 Sri Sushanta Debbarma,                                                                                                             

Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
80 41 121

4 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
29 569 598

5 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
170 518 688

6 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
47 468 515

7 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
8 162 170

8 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
31 98 129

1250 2236 3486

SI. No. Name of the Station Civil Criminal Total

1 Belonia 1074 1854 2928
3 Sabroom 39 260 299

1113 2114 3227
3 Family Court, Belonia 137 122 259

1250 2236 3486

Total
Station-wise pendency of Cases as on 31.12.2021

 Total

 Grand Total

Court- wise pendency of Cases as on 31.12.2021

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Arindam Pal,                                                                                                       

District and Sessions Judge, Kailashahar
171 126 297

2 Sri Prakash Kumar,                                                                                            

Additional District and Sessions Judge, Kailashahar
17 94 111

3 Sri Dhiman Debbarma,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          
123 198 321

4 Smti Jhuma Datta Choudhury,                                                                                                  

CJ (Sr. Div) & ASST. SJ., Kailashahar
147 0 147

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
90 846 936

6 Sri Amarjit Dey,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
164 627 791

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 

(Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM First 

Class, Kailashahar

52 265 317

8 Smt. Papri Debbarma,                                                                                                       

JM., First   Class-cum-Civil Judge(Jr.Div), Kailashahar (Court No.2)
42 404 446

806 2560 3366

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 683 2362 3045

683 2362 3045
2 Family Court , Kailashahar 123 198 321

806 2560 3366

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

 
Station-wise pendency of Cases as on 31.12.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Gautam Sarkar,                                                                                               

District and Sessions Judge, Dharmanagar
465 461 926

2  Judge, Family Court, Dharmanagar,  Charge remains with Shri Gautam 

Sarkar, District & Sessions Judge,  Dharmanagar
215 184 399

3 Sri  Shaurav Saha,                                                                                      

CJ (Sr. Div) & ASST. SJ., Dharmanagar
190 39 229

4 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
111 304 415

5 MS. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
175 452 627

6 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
68 365 433

7 Sri Raja Gupta,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div) Kanchanpur 
1 340 341

8 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
6 324 330

1231 2469 3700

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1009 1621 2630
2 Kanchanpur 7 664 671

1016 2285 3301
3 Family Court, Dharmanagar 215 184 399

1231 2469 3700

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

Total
Station-wise pendency of Cases as on 31.12.2021

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
190 380 570

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
41 97 138

3
Sri Sarbajeet Choudhury,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
162 787 949

4
Sri D. P. Mishra,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
99 536 635

5
Smti Madhumita Paul,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
55 307 362

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
155 244 399

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
33 1043 1076

8
Sri Ali Hayder Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
62 955 1017

797 4349 5146

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 506 2010 2516
2 Bishalgarh 250 2242 2492

756 4252 5008
3 Family Court , Sonamura 41 97 138

797 4349 5146Grand Total

Total

Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

Total

Station-wise pendency of Cases as on 31.12.2021



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. Datta Purkayastha,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
166 298 464

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
99 89 188

3
Smti. Nandita Bhattacharyya,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
77 58 135

4
Sri Dharmendu Das,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
22 912 934

5
Sri Koushik Karmakar,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Khowai
46 837 883

6
Smt. Jekashmee Debbarma,                                                                                           

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
28 902 930

438 3096 3534

SI. No. Name of the Station Civil Criminal Total

1 Khowai 339 3007 3346
339 3007 3346

2 Judge, Family Court, Khowai 99 89 188
438 3096 3534

Khowai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021

Total
Station-wise pendency of Cases as on 31.12.2021

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
 Sri S. Sharma Roy,                                                                                      

District and Sessions Judge,  Ambassa 
62 158 220

2
Sri Anshuman Choudhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
31 119 150

3
Sri Ramdas Chattopadhyay,                                                                                                       

Judge, Family Court, Ambassa,
16 16 32

4
Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa charge 

remains with Shri Satyajit Das, CJM-cum-Civil Judge (Sr. Div), Ambassa
1 0 1

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
86 94 180

6
Smti Reena Debbarma,                                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
12 115 127

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
106 161 267

8 Sri Sanjan Lal Tripura,                                                                             

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
5 199 204

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
35 302 337

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
9 216 225

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
7 100 107

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
0 32 32

13 Sri Thomas Lal Ditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
1 48 49

371 1560 1931

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 192 486 678
2 Kamalpur 146 662 808
3 Longtharai Valley 16 316 332
4 Gandacherra 1 80 81

355 1544 1899
5 Family Court, Ambassa 16 16 32

371 1560 1931

Station-wise pendency of Cases as on 31.12.2021

Total

Grand Total

Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.12.2021

Court- wise pendency of Cases as on 31.12.2021



Sl. No. Name of the District (s) Civil Criminal Total

1 West Tripura Judicial District, Agartala 5245 12211 17456

2 Gomati Judicial District, Udaipur 1133 3344 4477

3 South Tripura Judicial District, Belonia 1250 2236 3486

4 Unakoti Judicial District, Kailashahar 806 2560 3366

5 North Tripura Judicial District, Dharmanagar 1231 2469 3700

6 Sepahijala Judicial District, Sonamura 797 4349 5146

7 Khowai Judicial District, Khowai 438 3096 3534

8 Dhalai Judicial District, Ambassa 371 1560 1931

11271 31825 43096

District-wise pendency of   Civil and Criminal Cases as on 31.12.2021

Total


